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areas. And yet, two things stand out 
very glaringly. This very m()rning, we 
hnd n Caning Attention Notice, where 
in it was ad1nitted that 1,500 Nagas 
are recrossing from Pakistan <:iter 
bringing arms. It is a~3o admitted 
that about 1,500 persons crossed from 
this side and w~nt int<> Pakistan. This 
is what we have bet:'n hearing about 
year after year. Almost every year, 
one batch after another is crossing 
and recrossing. I think it spems that 
the Naga hostiles have opened a col-
lege, a military academy, across the 
border in Pakistan. Every year, they 
come in batches for trainini and after 
graduating and getting the diplomas 
or Vhe honours degreps, \hey mArch 
back! Each time we are told that be-
cause of the terrain we are unable to 
-prevent such things happening. We 
certainly appreciate the difficult !'itua-
tion in NagaI and. Please undeI'3tand 
that we also have a little working 
knowledge about the rli:-ticult terraUl. 
But hOw is it that when 1,700 fll~rpd 
through in batches of two or three, v. e 
are not able to apprehend l)r arrest 
or stop even one batch? We have not 
yet heard about it. Of course, no 
one expects the authorities to stop the 
whole 1,500 hostiles. But have you 
been able to apprehend even one 
single batch of :tbese trainoo; who 
go seasonaly from Nagaland to Pakis-
tan, get themselves trained, get them-
selves armed and drilled and then 
come back? It seems as if aOroS3 the 
whole bordeT, the Naga hostiles are 
enjoying immunity from apprehen-
sion, arrest Or anything. 

An hon. Member: They have t1w 
~upport of the people there. 

Shrl Dajl: What is th~~ mil1tarY 
doing? If the military, becaUSe of the 
difficulty of the terrain, are unable to 
hold the Naga hostiles, are they hold-
ing the loyal Nagas then,? From the 
stories that we hear, the position 
S(!{!ms to be this: only the militarY 
personnel are posted there. There 
are so many complaints about harass-
ment of the villagers. It i~ just like 
TlIlsing thl' idle devil. Once the devil 

is idle, it has g.at to do· some work. 
It seems that if they cannot prevent 

.the Naga hostiles from going aC1"OSI 
into Pakistan, and if there are com-
plaints of harassment ulsu, lhen how 
can they fulfil the mision? They 
have to justify their existence. The 
question is, is the Government serious 
about the whole question. This morn-
ing, a question war; pointedly put to 
the Minister, and the Minister very 
diplomatically evaded a clear reply to 
it. The question was put: is it 110t 
a fact that their agreement was 
deliberately, purposefully kept beauti-
fully vague, and whether dw-in, the 
peace talks .these hostiles pould go 
to Pakistan and crOll!, our bordeJ"ll? 
That was a specific question. 

Mr. Deputy-Speaker: Order, order. 
He may continue the next day. 

14'31 hrII. 

COMMI'ITEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

FIFTY-EIGHTH REPORT 

Mr. Deputy-Speaker: Shri Muthiah. 

Shri Muthiah (Tirunelveli): Sir, I 
beg to move: 

"That this House agrees with 
the Fifty-eighth Report Of the 
Committee on Private Memben' 
Bills and ResQlutions presented to 
the HOUSe on the lOth March, 
1965." 

Mr. Deputy-Bpeaker: The qUl"stion 
is: 

"That this House agrees with 
tlhe Fifty-eighth Report llf the 
Committee on Private Memben' 
Bills and Resolutions presented to 
the House on the 10th Mareh, 
1965." 

The motioTl was adopted. 


